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GOVT. OF NCT DELHI
DIRECTORATE GF EDUCATION
(ESTATE BRANCH)
LUCKNOW ROAD: DELHI-54

F.18/Estate/Addi.Rooms/2015/RPE/Zonel3/ 169}~ 8% Dated 055(70 ?’/ﬁ“}'f ?
Sanction Order

To
The, Executive Engineer (8] sg )
Education Division PWD
Under Okhla Flyover, Sukhdev Vihar
Mathura Road,
New Delhi-110065
Subject:-Revised Preliminary Estimate (RPE) in respect of Construction of

Equivalent Classrooms (ACRs) under Priority-I by PWD in Zone-23 of Directorate
of Education.

Sir,

With reference to your leiter no.

'.23(49)/17/CE{Education)Division/PWD/EStimate/1244 on the subject cited above. |

am directed to convey the revised AfA & E/S of the Expenditure Finance Committee

. (EFC),Govt. of NCT of Delhi for an amount of Rs.54.89 Crore (Rupees Fifty Four

Crore Eighty Nine Lac Only) against the original sanction of Rs.27.71 Crore,
debitable to the Major Head 4202 99 00 53 C/o Bldgs for Sec. Schools in demand no.
11 of GNCTD during the year 2018-19 for Construction of 282 equivalent classraoms
in lieu of 201 equivalent classrooms in existing premises of Govt. Schools in Govi.
Schools of Directorate of Education, under Priority-I of Zone 23, Delhi subject to the
following conditions:-
a) PWD must observe all codal formalities.
b} No further escalation in cost would be allowed.
¢) All works as indicated by PWD in the RPE must be completed. Intimation
regarding inability to complete any work as per the estimate must be
immediately brought to the knowledge of Directorate of Education.
d) Payments must be made by PWD only in respect of compieted works.
e) It must be ensured by PWD that no separate sanction for any work already
included in the RPE has been separately sought for/obtained/will be sought.
[} Deficiencies in the work reported by DoE to PWD through various letters
should be rectified.
gl Balance work shall be completed as per approved scope of work within
scheduled period at the sanctioned cost. No cost escalation will be considered

in future.

- TS, o




h) The work shall be completed within the stipulated period.

i} PWD will hand over the schedule of the proposed work to the HoS concerned

before starting of work and PWD will ensure the quality as well as quantity as

per the schedule specified in the estimates.

J) PWD has to submit the status report regarding above mentioned work o
Education Department from time to time.

This issues with the approval of the Expenditure Finance Committee (EFC), Govt. of

NCT of Delbi vide No. F2(5)/2018-19/Fin./Infra/012493391 /jsfina/543-552 dated

26.02.2019. By , ;
[Binajr‘,)ﬁﬁﬁshﬁr

Spl. Director of Education (Finance)
F.18/Estate/Addi.Rooms/2015/RPE/Zone23/ 16 91~ 9 3 Dated oS] 3/ 5
Copy to the:-
1. PPS to Pr. Secretary (PWD) 5t Floor, Delhi Sectt. |P Estate, New Delhi-2.
PPS to Pr. Secretary (Finance), 4t Floor, Delhi Sectt. [P Estate, New Delhi-2.
PPS to Pr. Secretary (Planning), 4 Floor, Delhi Sectt. [P Estate, New Dethi-2.
PS to Engineering —in-Chief (PWD), 5% Floor, Delhi Sectt. IP Estate, New Delhi-2.

. \/PS to Chief Engineer, PWD, 12% Floor, MSO Building, IP Estate, New Delhi-2

OS (IT)/ Programmer, Dte. Of Education, Old Sectt. With request to upload on official
website. '

SN

o

)|
{Bin!acéﬂgghan]
Spl. Director of Educatien-{Finance)
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GOVT. OF NCT DELHI
DIRECTORATE OF EDUCATION
(ESTATE BRANCH)
LUCKNOW ROAD: DELHI-54

F.18/Estate/Addi.Rooms/2015/RPE/Zone24/ } & F)- - a¢ Dated O_S"rb 3,;3,0 fql
Sanction Order .

To
The, Executive Engineer
Education Division PWD
Under Okhla Flyover, Sukhdev Vihar
Mathura Road,
New Delhi-110065

Subject:-Revised Preliminary Estimate (RPE) in respect of Construction of

Equivalent Classrooms (ACRs) under Priority-I by PWD in Zone-24 of Directorate
of Education.

o With ~ reference _ to your letter no.
23(49}/1'7/CE{Education)Division/PWD/Estimate/1237 on the subject cited above. |
am directed to convey the revised A/A & E/S of the Expenditure Finance Committee
(EFC},Govt. of NCT of Delhi for an amount of Rs.77.96 Crore (Rupees Seventy
Seven Crore Ninety Six Lac Only) against the original sanction of Rs.64.81
Crore, debitable to the Major Head 4202 99 00 53 C/o Bldgs for Sec. Schools in
demand no. 11 of GNCTD during the year 2018-19 for Construction of 440
Equivalent Classrooms in existing premises of Govt. Schools in Govt. Schools of
Directorate of Education, under Priority-1 of Zone 24, Delhi subject to the following
conditions:-
a] PWD must observe all codal formalities.
b) No further escalation in cost would be allowed.
¢) All works as indicated by PWD in the RPE must be completed. Intimation
regarding inability to complete any work as per the estimate must be
immediately brought to the knowledge of Directorate of Education.
d) Payments must be made by PWD only in respect of completed works.
¢] It must be ensured by PWD that no separate sanction for any work already
included in the RPE has been separately sought for/obtained/will be sought.
f) Deficiencies in the work reported by DoE to PWD through various letters
should be rectified.
gl Balance work shall be completed as per approved scope of work within

scheduled period at the sanctioned cost. No cost escalation will be considered

in future.



" tr_.
h) The work shall be completed within the stipulated period.
i) PWD will hand over the schedule of the proposed work to the HoS concerned

before starting of work and PWD will ensure the quality as well as quantity as

per the schedule specified in the estimates.

J) PWD has to submit the status report regarding above mentioned work to
Education Department from time to time.

This issues with the approval of the Expenditure Finance Committee (EFC), Govt. of

NCT of Delhi vide No. Fz(sj/zo18»19/Fin./1nfra/o12493391/jsﬁna/543-552 dated
26.02.2019. (

T
[Bin\ly{f\ghhshan]

) Spl. Director of Education (Finance)
F.lS/Estate[Acldi.Rooms/ZOlS/RPE/Zone24/ 16 84— 9 & Dated

Copy to the:-
1. PPS to Pr. Secretary (PWD) 5% Floor, Delhi Sectt. 1P Estate, New Delhi-2.
2. PPS to Pr. Secretary (Finance), 4 Floor, Delhi Sectt. [P Estate, New Delhi-2.
3. PPS to Pr. Secretary (Planning), 4% Floor, Delhi Sectt. 1P Estate, New Delhi-2,
4. PS to Engineering -in-Chief (PWD}, 5® Floor, Delhi Sectt. [P Estate, New Delhi-2.
5. PS to Chief Engineer, PWD, 12t% Floor, MSO Building, IP Estate, New Delhi-2

L6/95((!’[‘)/F'rogramme-.r, Dte. Of Education, Old Sectt. With request to upload on official
website. {
N

[Binagr ushan]
Spl. Director of Education (Finance)

05 fos)iq
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E’ff GOVT. OF NCT DELHI
L DIRECTORATE OF EDUCATION

[ESTATE BRANCH)
LUCKNOW ROAD: DELHI-54

:’-.JB/Eslale/f-\ddi.ﬂooms/.?DJS/RPE/Zonezs &2g/ EB}S’r 8’37/— Dated ”?_,H?

Sanction Order

To

The, Executive Engincer

Education Division PWD

Under Olchila Flyover, Sulkhdev Vilar

Mathura Road,

New Delhi- 110065
Subject:-Revised Preliminary Estimate (RPE) in respect of Construction of
Equivalent Classrooms (ACRs] under Priority-I by PWD in Zone-25 & 29 of
Directorate of Education.

Sir,;

With  reference  to your  letter no, 23(Estimate)/ERE/EMD
{South)/DB/PWD/2018-19/1050 on the subject cited above, 1 am directed to
convey the revised A/A & E/S of the Council of Ministers, Govt. of NCT of Delhi
for an amount of Rs.326.36 Crore (Rupees Three Hundred Twenty Six
Crore & Thirty Six Lacs Only) agaiost the original sanction of Rs.221.44
Crore, debitable to the Major Head 4202 01 202 94 00 53 Construction of
Additional Class Rooms in the existing School Buildings demand no. 11 of
GNCTD during the year 2019-20 for Construction of 1515 equivalent
classrooms in licu of 1587 equivalent classrooms in existing premises of Govt,
Schools in Govt. Schools of Directorate of Education, under Priority-1 of Zone
25 & 29, Delhi subject to the following conditions:-

a) PWD must observe all codal furmalitics.

b} No [urther escalation in cost would be allowed,

c) All works as indicated by PWD in the RPE must be completed, including
the remaining 72 equivalent rooms to be constructed as per original
sanction,

d) Payments must be made by PWD only in respect of completed works.

e) It must be ensured by PWD that no separate sanction [or any work
included in the RPE has been separately sought for/obtained/will be
soughtj

f) Deficiencies in the work reported by DoE to PWD through various letters
should be rectified.

g) Balance work shall be completed as per approved scope of work within
scheduled period at the sanctioned cost. No cost escalation will be
considered in future.

h) The work shall be completed within the stipulated period.

@ Scanned with OKEN Scanner



1} PW i ;

) D will hang over the schedule of (he proposed work to the HoS
concerned biefore sturting of work and PWD will ensure the quality as
well oy Quantity as per the schedule specified in the eslimatces.

1 PWD has o submit the statug reporl regarding above mentioned work to
Education Department from time to time. '

K) PWD has (o submil the actual expenditure amount against the revised

SAnclon vin-s-vig original sanclion.
2, This issues with the approval of the Cabinet Decision No. 2694 dated
08.03.2019,
@W,/}]gﬁf]!oﬂ el
[Randeep Dahiya]
ADE (L&E)
F.18/Estate/Addi.Raoms/2015/RPE/Zone 25 & 2 S6FT-E21- Dated ]/;//7
Copy to the:- : -

1. PPS to Pr. Secretary (PWD) 5t Floor, Delhi Sectl. IP Estate, New Delhi-2.

2. PPS to Pr. Secretary (Finance), 4t Floor, Delhi Sectt, IP Estate, New Delhi-2.

3. PPS to Pr. Secretary (Planning), 4t Floor, Delhi Sectt. 1P Estate, New Delhi-2,

4. PSilp Engineering -in-Chiel (PWD), 5% Floor, Delhi Secit. [P Estate, New Delhi-

2. £
5. PSto Chiel Engineer, PWD, 120 Floor, M
6.

OS (IT)/ Programmer, Dte. Of Education,

SO Building, IP Estate, New Delhi-2
olficial website.

Old Sectt. With request to upload on

@éw&d]o‘-}’lﬁ

[Randeep Dahiya]
ADE (L&E)

@s Scanned with OKEN Scanner
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~4,PS to Director of Education, Old Secretariat, Delhi

B T
5 L

A
St QYT OF NCT DELHT S gt
IRECTORATE OF EDUCATION [

20,
(ESTATE BRANCH) 67 4
LUCKNOW ROAD : DELHI-54

Sanction Date:3/11/2015
SathIDnGYOUD 2015000440 _; g’ j/ _ '.;‘ Q;— --/I/ Issue Dates /{) -' [-.]_\r
No, F-16/Estate/Zone-14 & 16/2015
To

EXacutive Engineer, Eq (i
» caucatio
New Delhi '

(West) , PWD,Ist Floor, M.S.0 Building, 1.P. Estate,
\i\.*est, Education (PWD), GNCTD
Sub:- kConstruct%on of 177 Additional Classrooms-in 04 School Buildings under EQ Zone-14 & 16 of
ODE (West-a) (Friority-

18 Craore,

. 1) amounting to the tune of Rs.24.39 Crore (For the Financial Year 2015-16 Rs.
tar 2016-17 Rs.6.39 Crore)
LB,

_ W‘ith reference to letter No. No.23/01/15/CE (Edu.)M/PWD/35 dated 24/09/2015 of the Execu_tive
engineer, CBMD, PWD, Govt.of Delhi. 1 am directed to convey the Admn. Approval / sanction of Finance

Department, Dethi for incurring an expenditure amounting to Rs.180000000( Eighteen Crore ) out of
which Rs. 32400000( Three Crore Twenty Four Lac ) is debitable to the Major Head 4202 98 00 53

C/o Bldgs for Sec. Schools(SCP) and Rs. 147600000 ( Fourteen Crore Seventy Six Lac ) is debitable
o the Mzjor Head 4202 99 00 53 C/o Bldgs for Sec. Schools in demand no.11 of GNCTD during the

year 2015-16 for above mentioned work at 1514011-Chand Nagar, No.1-SKV,1516002-Ramesh
Nagar-5BV ,1516030-Prem Nagar-GGSSS,1516142-West Patel Nagar-SKV ,Delhi subject to the
iolloveing conditions :-

oy

Thzt PWD shall observe all codal formalities.
3)

That the gscalation in cost will not be allowed under any circumstance.
2} innoc case additional funds will be provided to PWD.
3)

Thet the work shall be completed within the stipulated period.
i} PWD has to submit the status report regarding above mentioned work to Education Department
‘rom time to time.

The £recutive Engineer,concerned will submit monthly progress report to this office about
z=yecution/completion of the work.

“Thiz issue with the concurrence of the Finance Department vide U.0.No. 136/D5-4 Dated 21/10/2015

Yours faithfully‘,’

i

\ (Shgs/z\f\aushal)
. //( (370(5131. Director of Education (Fir_@nce))
:'Copy forwarded to:- :
E'l-The Chief Engineer, (PWD ), Ist Floor, M.5.0."Building, 1.P. Estate, New Delhi

2 .DDE (West-A),Govt. Co-ed Sr. Sec.5chool, Karampura, New Moti Nagar, Delhi -15
3.JDE (Planning), Timarpur, Delhi-54

4. 3DE (IT), Old Patrachar Building, Timarpur, Delhi
Copy for Information:-

1.PS to Principal Secretary(Finance), Delhi Secretariat, New Delhi

2.PS to Director of Planning, Planning Department, Delhi Secretariat, New Delhi
1 3.PS to Principal Secretary(Education), Old Secretariat, Delhi

\/ (Shashi Kaushal)
/,.-’r (/(Sp!. Director of Educatian (Finance))

ﬁj} Scanned with OKEN Scanner
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GOVT. OF NCT DELHI \),/T

DIRECTORATE OF EDUCATION /
(ESTATE BRANCH)

LUCKNOW ROAD : DELHI-54

Sanctlon Date:16/11/2015
Issuc Date:
SanctionGroup 2015000472

24 (H {1¢f
. i —3( . Q
No. . 16/Estate/Addi.Rooms/2015/\vest B/ Q| /9 < /(S
To

Executive Engincer, Educalion West PWD st Floor MSO Building 1P Eslate Delhi -2

Executive Engineer (P) Education Mainlenance

Sub:- Construction additional SPS Class toom i exIsting pramises under Jurisciction Zone 17 of District West-B vith the approva
of Finance Department to the tune of Rs.84.38 Creres, {n which (or the linancial year 2015-16 amounting to Rs.66.00 Cr. and rest
amounting to Rs.18.38 Crores will be released in the next financlal year 1.c.2016-17

Sir,

With reference to letter No. 237017 15/CE(Edu.)M/PWD/37 Dated 24/09/2015 of the Execulive Engineer,CBMD, PWD, Govt.of Delhi. [
am directed to canvey the Admn. Approval / sanclion of Finance Department, Delhi for incurring an expenditure amounting te
Rs.660000000(Sixty Six Crore ) out of which Rs, 118800000( Eleven Crore Eighty Eight Lac ) is debitable to the Major Head
4202 98 0D 53 C/o Bldas for Sec. Schools(SCP) and Rs. 541200000 (Fifty Four Crore Twelve Lac ) is debitable to the Major Head
4202 90 QY 53 C/v Bldes for Sec. Schools in demand no.11 of GNCTD durlng the year 2015-16 for above mentioned work at
1617001-Tikri Kalan- GBSSS, and 13 Other Govt School with Schol ID

(1617004,1617010,1617012,1617014,1617015,1617021,1617027,1617029,1617030,1617033, 1617035 1617137,1617211)
of Zone -17, Dist West-B ,Delhi subject to the following condltons :-

a)  That PWD shall obchve all codal tormalities.
b)

That the exzcalation in cost will not be allowed under any circumslance
€) 11 no case additional funds will be provided to PWD
dy W

That the work shall be completed within the slipulated period
")

PWD has to submit the stalus report regarding above menlioned work lo Education Department from time to time.
The Exccutive Engineer,concerned will submitl monthly progress report to this office about execution/completion of the work
“hic issue with the concurrence of the Finance Department vide U.0.No. 151/DS4 Dated 29/10/2015
@rs faithfully,

%7 - (SHA/SE/:{NJSHALJ

{SPL, DIRECTOR}].F EDUCATION FINANCE)}
1.Chief Engireer, Education, Maintenance, PWD, GNCT of Delhl, 1st Floor MSO Building
2.The, JDE Plznring, Timarpur, Delhi

3.The, JDE(IT), to upload the sanction order on official webslte.

4. The, GDE West B, G Block Vikas Purl, Delhi

Copy for Information:-

1.PS to Principal Secretary(Finance), Delhi Secretariat, New Delhl

2.PS 1o Direcler of Planning, Planning Department, Delhi Secretariat, New Delhl
3.PS tw Principal Secretary(Gducation), Old Secretarlat, Delhl
4.p< v Director of Education, Qld Secretarlat, Delhi

Copy forwarded to:-

IP 95 tate D\Elhl 02

(SHABRT KAUSHAL)
(sm_ DIRECTOR OF EDUCATION FINANCE)

//
/ W\ Ny
= e
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Y D\U £« l(]l .

Wi i s =
ot .zw“ B
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GOVT. OF NCT DELHI
DIRECTORATE OF EDUCATION
(ESTATE BRANCH)
LUCKNOW ROAD : DELHI-54

Sanction Date:21/12/2015

= e B Issuc Date: oy o -
SanctionGroup 2015000513 Qodn ~ 3¢5 2 D1~ 2=}
No. F.16/E5tate/20r1020&22/201S/A(Idilimmf Classrooms/

To

The, Executive Engineer, Educ
02 Education (M), South \West
Sub:- Construction of 269 No
Zone 20 &22 of DDE South w
Cr. out of which Rs.30.00 Cr. £
Sir,

With reference to letter No. 23/01/15/CE

I am directed to convey the Admn. Ap
expanditure amounting

Lac ) is debitable to the Major Head 4202 01 789 98 00 53 M.H.4202- Construction of Buildings for secondary
schools- SCSP and Rs, 246000000 (Twenty Four Crore Sixty Lac ) Is debitable to the Major Head 4202 89
00 53 C/o Bldgs for Sec. Schoals in demand no.11 of GNCTD during the year 2015-16 for above mentioned
work 8t 1. Sarvodaya Sr. Sec. School (1720022). 2. Sr. Secondary (1720028). 3. Sarvodaya Sr.
Sarvodaya Mahipalpur SKV (17201726). 4. Sarvodaya Co-ed Vidyalaya, Jajafgarh, (18221211}, 5.

alion (M), South West PWD, 1st Floor MSO Bullding, 1.P. Estate, Mew Delhi-

or F.Y, 2015-16 and Rs.7.05 Cr. for F.Y.2016-17.

(Edu.)/M/PWD of the Executive Engineer,CBMD,PWD,Govt.of Dalhi.
proval / sanction of Finance Department,Delhi for incurring an

$. Additional Classrooms In existing premises under jurisdiction uf;
est -A, at 05 Nos of Govt Schools amounting to the tune of RS,37.05

to Rs.300000000(Thirty Crore ) out of which Rs. 54000000{ Five Crore Fourty

SKV Deendarpur, (1822 ,Delhi subject to the following conditions :- a) That the total expenditure incurred
during the current financial year should not exceed beyand the fund available in the budget/R.E. i.e. Rs.141.00)
Crore by Finance Deptt.b) That PWD shall observe all codal formalitles.c) That the escalation in cost will not
bz allowad under any circumstance.d) In no case additional funds will be provided to PWD.e) That the work
snall be completed within the stipulated period.f) PWD has to submit the status report regarding above
mentioned work to Education Department from time to time.

The Executive Engineer,concerned will submit monthly  progress report to this
2 xecution/completion of the work,

[This issue with the concurrence of the Finance Department, Govt. of NCT of Delhi vide U.0.No. 182/D54 Dated
03/12/2015

7

Y( ,r'ifiithfully,
SHASHI KAUSHAL
\/ N (Spl. Director of Education(Finance))
—
Copy forwarded to:-

l.the, office of Chief Engincer (Education), Maintenance, PAD, Govt, of NCT of Delhi, 1st Floor, MSQ Building,
1.P. Estate, Delhi-02

2.The, JDE {Planning), Timarpur, Deihi
3.The, DDE South V/est B GBSSS No.1, Najalgarh, Delhi-43
4.The, HOS, 1. Sarvodaya Sr. Sec. School (1720022). 2. Sr. Secondary (1720028). 3. Sarvodaya Sr.

Sarvodaya Mahipalpur SKV (17201726). 4. Sarvodaya Co-ed Vidyalaya, Jajafgarh, (18221211). 5. SKV
Deendsrpur, (18221171).

Copy for Information:-

1.PS to Principal Secretary(Finance), Delhl Secretarlat, New Delhl

2,PS to Director of Planning, Planning Department, Delhl Secretarlal, New Delhi

3.PS to Principal Secretary(Education), Qld Secretarlal, Delhl /
4,PS to Director of Education, Old Secretariat, Delhl

SHASHI KAUSHAL

office  aboug .

K

\ (Spl. Director of Education(Finance))
\\._,_/—"- #
)
L \
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O . L et bl
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Du ale of Education /r
‘ reclornle t///g%(’ i) L
C GOVT. OF NCT DELHI
' % DIRECTORATE OF EDUCATION
(ESTATE BRANCH)
LUCKNOW ROAD : DELHI-54

sanctlon Date:16/1 172015
Sah tionGroup 2015000109
No, l!:clEstalu)‘Adu.Sl*s.Qoibf

1ssue Date: J\H kll;}(
To SUGS - 26

Executive Engi Z

-ngi -

B lé g’t‘.(:m', Education \West PAVD 15t Floor 50 Quilding 112 Eslate Delhi -2

e ngineer (P Education Mamitenance

B ony 1 1 < .

i Rliué.llk;: .:_(:t:\lmn.\l SPS Clars e n eainting prendses ander Jurlsdichion Zone 1S of Destrict Yest- with the appruval of Finance Denz:rlmen: o
b L e : : ‘ . = | R

Bmsrts ‘.,._-,;m-.g.ll ;"., s fac the financal year 2004816 amsunibng o R, 22 00 Cr.and rest amaunting Lo RS,}U':JL il be relcased in the ne

Slr,

Vi el J i ¢ 230y ¥
e !\onl\: t,:?\:\::"l:l I: t\_lcn Mo, 2370171 S/CE(Edu, )M/PWDY/ ] Dated 24/09/2015 of the Exccutive Engincer,CBMD, PY/D,Govt.of Delhi. [ am directed to convey
]29600050( T‘weliu‘ C.\nc.lmn_ ol Fn:\:\_ncu Department,Delhi for incurring an expenditure amounling to A5, 720000000(Seventy Tvso Croru ) oul Of‘whlcr-l Rs.
TESsamel .S?Nmm Ninely Six Lac ) i debitabls to the Major Head 4202 98 00 53 C/o Bidgs for Sec, Schoels(SCP) and Rs. 580400360 (Fifty Nine
e e a_l u;;;;gg]—; ;n ““'_.( Mn)-n;, Head 4202 99 00 53 C/o Bldgs (or Sec. Scliools in demand no.I1 of GUCTD during the year 2015-16 for above
: % =lanakpuri,B1-SV,and 150ther G i
gl A ovl School with Schol
Zaic_lgoécé,%ﬁ?%xjfg13019,1GI15020.3msusn,1c,13001,1018053,1613057,1&1n070,1615191,1515192,1618193.1618264‘1518269.1015270J0f
A -8, ' subject to the (ollowing conditions ;-
a) Trhal PAD shall observe all codal formalitios,. Ao
D} That the eszalatitn in cast will not be all

€) Inno case aoditionzl funds will be
d)

5

owed under any clrcumslance.
sk e 5e provided to PWD,
ol the work shall be compleled within the stipulated perlod.

PWDE nae i 3 3 .
i 2€ 0 suhmit the s1atus report regarding above mentioned viork Lo Education Department [rom lime to lime.
The Es.ecutoe Engineer g

. £ oncerned vall submu montihly progress report to this office about execulion/completion of the viork.
e 1stuz with Lhe concur:ence of the Finance Department vide U.0.No. 147/DS4 Daled 29/10/2015

Yeurs farthfully,

(SHASHI KAUSHAL)
Cepyforwarded to:-

{~ (SPL. DIRECTOR OF EDUCATION FINANCE)
i.cmaf EZngmeer, Education, Mainltenance, PWD, GNCT of Delhi,

’ -
151 Floor MSO Building, IP Estate oemi-%\ﬁ\\\ﬁ

Z.1he, IDE Plananig, Timarpur, Delnt L =

3.The, 2DE (TT) 1o up'oad the sanclion order on official webslte.

&, The, DLE Wesl 8, G-Block Vikaspuri, Delhi

Copy for Information:-

1.PS to Principal Secretary(Finance), Delh: Secrelarial, New Delni

2.PS L Direcior of Planning, Planning Department, Delhi Secretarlat, New Delhi

3.15 vo Principal Secretary(Education), Oid Secretarial, Delhl
&.PS 10 Directar of Education, Old Secretariat, Delhi \
(S IMWAUSHAL)

1 (SPL. DIRECTOR OF EDUCATION FINANCE)
AR

MEENA
«.C &

ducation)
O siate Branch

duca‘.lﬂr\
Dte. O & 410054

c.asp 2
 wilG FinanceiEstaeFinancelles EDfinlSal\clior\Orde:ForE!uuld.:\gByEslal .aspx
pip 40 A echodst g nflis Fusans 4
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. GOVT. OF NCT DELHI e
DIRECTORATE OF EDUCATION 0T
(ESTATE BRANCH)
LUCKNOwW ROAD : DELHI-54
. Sanction Date:03/11/2015
SanctionGroup 2015000441 - RS DT o] iy
No. F-16/Estate/Zone-11 g 13/2015
v To

‘Executive Engineer, Education (North West) , PWD,Ist Floor, M.S.0 Building, I1.P.
Lstate, New Delhi

North West, Education (PWD), GNCTD
Sub:- Construction of 200 Additional Classrooms in 08 School Buildings under EQ Zone-11 & 13 of
DDE (North West-B) (Priority-1)

amounting to the tune of Rs.27.55 Crore (For the Financial Year 2015-
.16 Rs. 20 Crore, for 2016-17 Rs.7.55 Crore)
)i

With reference to letter No,

No.23/01/15/CE (Edu.)M/PWD/33 dated 24/09/2015 of the Executive
{Engineer,CBMD,PWD, Govt.of Delhi. 1 am directed to convey the Admn. Approval / sanction of Finance
Department,Delhi for incurring an expenditure amounting to Rs.200000000(Twenty Crore ) out of
which Rs, 36000000( Three Crore Sixty Lac ) is debitable to the Major Head 4202 98 00 53 C/o
Bldgs for Sec. Schools{SCP) and Rs. 164000000 ( Sixteen Crore Fourty Lac ) is debitable to the
Major Head 4202 99 00 53 C/o Bldgs for Sec. Schools in demand no.11 of GNCTD during the year
:2015-16 for above mentioned work a

1411027 Ashok Vihar-SKV,1411034-Wazirpur, J.J. Colony-
SKV,ldllOBS—Wazirpur Village-SVv

1413006 Rohini,Sector2 S. V, 1413023-Rohini,Sector 11-
GSSS,1413026-RithaIa-«SK\!,la13078-KaraIa—SKV,1413268-Begampur, .Delhi subject to the
following conditions :-

a)

That PWD shall observe all codal formalities.
D)

That the escalation in cost will not be allowed under any circumstance.
2) In no case additional funds will be provided to PWD.

;d)  That the work shall be completed within the stipulated period.
T) PWD has to submit the status re
from time to time.

port regarding above mentioned work to Education Department

‘The Executive Engineer,concerned will submit monthly progress report to this office about
‘execution/completion of the work.

-This issue with the concurrence of the Finance Department vide U,0Q.No. 138/D0S-4 Dated 21/10/2015

Yours faithfully,

. (Shashi Kaus‘l'E[)'
‘ i—/\ g](.. (Spl. Director of Education (Finance))
. Copy forwarded to:- /

" 1. The Chief Engineer, (PWD ), Ist Floor, M.S.0Q. uilding, 1.P. Estate, New Delhi

“2.0DE {North West-B),FU Block, Pitampura, Delhi - 88

: 3.JOE {Planning), Timarpur, Delhi-54

- 4. JDE (IT), Oid Patrachar Building, Timarpur, Delhi
. Copy for Information:-

; 1.PS to Principal Secretary(Finance), Delhi Secretariat, New Delhi
7 2.PS to Director of Planning, Planning Department, Delhj Secretariat, New Delhi
3.PS to Principal Secretary(Education)

. Old Secretariat, Delhi (]/\
_4.PS to Dirastor of Education, Old Secretariat. Delhi 3

(Shashi Kaushal)
%%ZL (Spl. Director of Education (Finance))

(E Scanned with OKEN Scanner



GOVT. OF NCT DELHT
. DIRECTORATE OF EDUCATION
(ESTATE BRANCH)
LUCKNOW ROAD : DELHI-54

Sancllon Date:21/12/2015
|

: Issuc Date: .2 -
SanctionGroup 201500051 5 /Y“///P\q
;1N0. F.ZSfESZaIE/ZOne.l:;_/DDE HY-B/2015/ 2 UTC'/'" ) C? — S——

. To

R, Ex2ruing Engm

. - winger, BEducation (M), Horth West-B, sl Floar 1150 Bullding, 1.P. Estate, Dethi-02 Educaton
vl HIRNEE B .

Subi- Construction of 200 Additlonal Classrooms In existing premises under jurlsdiction Zone 12 of,
iDDE N\Y-B (Priority-) Dte. of Educ

| atlon at 16 Nos, Govt. Schools to the amounting of Rs.27.56 Crs,
‘uut of which Rs.20.00 Crs, for F.Y. 2015-16 and Rs.7.56 Crs. for F.Y. 2016-17.
Sir,

| With reference to letter No. 23/01/15/CE(Edu.)/M/PWD/32 of the Executive
j=naineer,CBMD,PWD, Govt . of Delhi,

I am directed to convey the Admn. Approval /
sanction of Finance Department,Delhi for incurring an expenditure amounting to
R¢.200000000(Twenty Crore ) out of which R, 36000000( Three Crore Sixty Lac
1) is debitable to the Major Head 4202 01 789 98 00 53 M.H.4202- Construction of
Suildinas for secondary schools- SCSP and Rs. 164000000 ( Sixteen Crore Fourty
Lac }is debitable to the Major Head 4202 99 00 53 C/o Bldgs for Sec. Schools In
demand no.11 of GNCTD during the year 2015-16 for above mentloned work
izt Construction of 200 additional classrooms at 16 nos. Govt. Schools of NW-B
iDistrict are as under (School ID):- 14121879, 14121117, 14121242, 14121353,
!14121129, 14121410, 14121124, 14121561, 14121509, Delhi subject to the
iollowing conditions ‘- a) That the total expenditure incurred during the current
;.—’:nanclal year should not exceed beyond the fund available in the budget/R.E. i.e,
Rs.141.00 Crore by Finance Deptt.b) That PWD shall observe all codal
formalities.c) That the escalation in cost will not be allowed under any,
circumstance.d) In no case additional funds will be provided to PWD.e) That the work
shall be completed within the stipuiated period.f) PWD has to submit the status report
regarding above mentioned work to Education Department from time to time, !
The Executive Engineer,concerned will submit monthly progress report to this office
Iabout execution/completion of the work.

[This issue with the concurrence of the Finance Department, Govt. of NCT of Delhi vide
iU.0.No. 181/DS 4 Dated03/12/2015.

Your's aithfully,

SHASL AYSHALY
\/,\ 'Spl. Director of Educatlon(Finance))
Copy fonwvarded to:- g of é =28 /

22—/30///;)/
1.the, office of Chief Engineer (Education), Malntenance, PWBT Govt, of NCT of Delhi, 1st Floor, M50 Building,
1.P. Estate, Delhi-02 - -.‘.\EEY‘\A_ e
2.The, JDE (Planning), Timarpur, Dalhi §8, ke ™ [ -‘--‘th
3.The, DDE North West-B, FU Block, Pitampura, Delhi-88 - pirectd! ks s U

4.The, HOS of 16 Nos. Govt. Schools of NW-B District, sch\’q_&l\lDf‘éﬁr'é_%g;unde'r;;}_‘}‘4121879, 14121117,
14121242, 14121353, 14121129, 14121410, 14121124, M]zrssj’ﬁm}lSOU."1’5121299, e
14121622, 14121339, 14121464, 14121166 and GGSS, Nithar| Village 1D 14121467, '
Copy for Information:-

1.PS to Principal Secretary(Finance), Delni Secratanat, Hew Delhl

2.PS to Director of Planning, Planning Department, Delhi Secretariat, New Deihl
3.P5 to Principal Secretary(Education), Old Secretarlat, Delhi
4.PS to Director of Education, Old Sacrelariat, Delhi

} SHAS /;IQQUSHA 1%

et e . N (Spl. Director of EdUCati{)n(FinanCQ)}
\"_/4'\-_ e
e HEAN
Yo G SE ;
. D-l'_-:_',",
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. GOVT. OF Nt DELHI
IRECTORATE oF EDUCATION
(ESTATE BRANCH)

LUCKNOW RoAD - DELHI-54
" U Sanellon Date:ay 1000010
anc ONGraup o Dy s . Iaaun Date: -
. N e X G N WELE P Ly ’
Nao, F-‘l‘-"i"'-lnlc_.-‘:.\n.- e { A 20

Sty
To

ne, Exeruing | PICCn Y e aten . g
1Sub.- Construction of 419 Additlonal I

ut oo, 11450 Bullehiog, 1.0, Eatale, Dolhi-(3y Eelutatgn (14),Eq=
B2 of pie gt Siks Asstooms I oxlating emlsos undar Jurlsdictlun of Zone 3
e 73 CE-E.LZ\S::l)n:\I |:ﬁllllt‘,*|-11),l>lc'. of Lducation at 17 poe, Gavl., Schools to the nmutjrtlh:g of
273 s nlavhich Rs. ay, g5 1Y 5 5 ) i
oy 00 Crs, far LY, 2015-106 and Ns.12,73 Crs. for .Y, 201G-17, i

With  reference 1o leltor No.  23/01/15/CE(Edu.)/14/PWD/A3 of the Executive
IE”911\_0L’I1CBT\1D,P\'\’D,Govl.of Delhl, 1 am dlrecm(d to)/corﬁvey /Lhe fﬁdm;.LI«;r‘rﬂc‘fiz;,}
sanction of Finance Department,Delhi for Incurring an  expenditure amounting to
Rs.dSQOOOOJOO(FOUFW Flve Crore ) out of which Rs, B1000000( Elght Crore Ten
Laf: ) is debitable to the Major Head 4202 01 789 98 00 53 M.H.4202- Construction ofj
5Lnldm_gs for secondary schools- SCSP and Rs. 369000000 (Thirty Six Crore Ninety’
Lac )is debitable to the Major Head 4202 99 00 53 C/o Bldgs for Sec. Schools in
idemand no.%l of GNCTD during the year 2015-16 for above mentioned work
:?L (;on_stfuctmn of 419 Additional Classrooms in existing premises unde
jurisdiction of Zone 1 &2 of DDE(East) (Priority-I),Dte. of Education at 12 nos.
Govt., Schools, the school ID are as under:- 10011 ,Delh) subject to the foliowing
conditions :- a) That the total expenditure incurred during the current financial year
should not exceed beyond the fund available In the budget/R.E. i.e, Rs.141.00 Crore by"
Finance Deptt.b) That PWD shall observe all codal formalities.c) That the escalation in!
cost will not be allowed under any circumstance.d) In no case additional funds will be;
the stipulated;

provided to PWD.e) That the work shall be completed within
port regarding above mentioned work to

pericd.l) PWD has to submit the status re
Education Department from time to time.

The Executive Engineer,concerned wiil submit monthly progress report to this office
about execution/completion of the work.

[This issue with the concurrence of the Finance Department, Govt. of NCT of Delhi vide
U.0.No. 184/DS 4 Dated 04/12/2015. Q

/&q;(falthfully‘

SHASHI KAUSHAL

/('DEPUTY DYRECTOR OF EDUCATION) ;
A
Copy forviarded to:- \ ’

1.the, office of Chief Engineer (Education), Mainlenance, PWD_,{fo_vt: b?-'ﬁl{:Lof Delhi, 1st Floor, MSO Building,
I.P. Estate, Delhi-02 r“,>l“:". W

2.The, JDE (Pianning), Tirnarpur, Delhl \‘-_‘ k™ "

3.The, DDE East, Govt. Co-ed SS School, Anand Vihar qghlf);l.f. e 12

4.The, HOS of 12 nos. Govl. Schools the scliool 1D are ApUNgeri-10011352, 10021212, 10021541, 10021057,
10021197, 10021418, 10021615, 10021440, 10021510, \lrUE}_‘?,iCiéﬂ, 10021366 and SKV No.2 Mandawali
School ID 10021869, il

Copy for Information;-

1.PS to Princlpal Secretary(Finance), Delhl Secretarial, New Delhi

2.PS to Director of Planning, Planning Department, Dellil Secretarlal, New Delll
3.PS to Principal Secretary(Education), Old Secretarlat, Delhl

4.PS 1o Dlrector of Education, Ol¢ Secrelarlat, Delhl %
SHASHI AUSHA&

(DEPUTY DINECTOR OF EDUCATION

\ ,“_-/ﬂ\‘ 'g'\‘\
e Al

e

(8 v b‘
. ‘\:J.Jb
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GOVT, OF NCT iy e
- OF NCT DELH1 o e
DIRECTORATE OF EpUCATION

(ESTATE BRANCH)
LUCKNOW ROAD : DELHI-54

Sancllon Date:21/12/2015

SanctionG n
roup 2015000510 e €7 ROV Iasta Date: 2y -7 71 (7

No. F.16/Estate/7
stalefZone-2 28
- - 21/DDE South West-B/2my/
iThe, Executive Bn
B ineer. Edug 1), S
(M), South West ducation (M), South Wost-B, 19l Flocs 150 Blding, 18, Eiate, Delli-07 Education
Sub:- Constructi
S onof 27 i

2 Addltional Classrooms In exlsting premlises under JurisdsHon ol O o

of DDE South We :
st-
H5.37.45 Cre. out ol \\?l:.i gpgwlh’-l) Dte. of Educatlon at 04 Govt, Schaols to Lhe amounting o
ch Rs.30.00 Crs. for Y. 2015-16 and Rs.7.45 Crs. for F.Y. 2016-17.

Slr,

A i 5
Eng\il\izeue]r C'Belf%e;\;eD to letter No. 23/01/15/CE(Edu)/M/PWD/ of the Executive
hervate i f ;. Govt.of Delhi. 1 am directed to convey the Admn. Approval /
K n of Finance Department,Delhi for incurring an expenditure amounting o
R':'.,,JODD.OUDOO(Thirty Crore ) out of which Rs. 54000000( Five Crore Fourty Lac
) is debitable to the Major Head 4202 01 789 98 00 53 M.H.4202- Constructior: ©
Buildings for secondary schools- SCSP and Rs. 246000000 (Twenty Four Crore Sixty
Lac )is debitable to the Major Head 4202 99 00 53 C/o Bldgs for sec. Schools in
demand no.i1l of GNCTD during the year 2015-16 for above mentioned work
at Construction of 272 NOs. Additional Classrooms at 04 Govt. Schools as are
under:- 1. GBSSS No.01 Samalka (18211231), 7.5KV No.02 Sagarpur,

(18211458). 3. SKV, Samalka(18211316). 4. Govt. Co-ed S55. 5 ,Delhi subject to
iti - a) That the total expenditure incurred during the current
financial year should not exceed beyond the fund available in the budget/R.E. i.e.
Rs.141.00 Crore by Finance Depit.b) That pwD shall observe all codal
iormalities.c) That the escalation in cost will not be allowed under any
circumstance.d) 1n no case sdditional funds will be provided to PWD.e) That the work
hall be completed within the stipulated period.f) PWD has to submit the status report
reqarding above mentioned work to Education Department from time to time,

The Executive Engineer,concerned will submit monthly progress report to this office]

about execution/completion of the work.
Fhis issue with the concurrence of the Finance Departmen

03/12/2015 ;
YO':‘ ‘E\aithfulfy.
SHAS{-II KAUSHAL GCLE

(Spl. Director of Education(Finance))

Copy forwarded toi- \/ﬁk/
PWD, G/O " of NCT of Delhl, ist Floor, MSO Building,

1.the, office of Chief Engineer (

1.p. Estate, Delhi-02 3 ,F‘.\{-\
2.The, )DE {Planning), Timarpur, Deihi i . \‘ﬂ‘\bj " .r."'-‘mh
3.The. DDE South West B GBSSS Ho.1, Najafgarh, pethi-a3 VS Taert
4.The, HOS 1. GBSSS HMo.0l Samalka (18211231), 2.5KV rqo,ﬂ?'S_tégai‘pu‘r,'(
Samaika(18211316). 1. Govt. Co-ed 555. Sec.-Vl, Dwarka 1‘82-1:15.26._.'. "

Copy for Information:- U
1.PS to Principal Secretary(Finance),
2.PS to Director of Planning, Planning Department,
3.PS to Principal Sacretary(Education), Old Secretariat, Delhi
4.P5 to Director of Education, 0ld secretarlat, Delhl L

SHASHI KAUSHA &
(Finance))

t, Govt. of NCT of Delhi vide U.0.No. 180/DS 4 Dated

Education), Maintenance,

18211458). 3. SKV,
TG i .
R

Delhi Secretariat, Hew Delhl™
pelhl Secretariat, New Delnl

(Spl. Director of Education

@ Scanned with OKEN Scanner
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GOVT. OF NCT DELHI i
DIRECTORATE OF EDUCATION '
(ESTATE BRANCH)
LUCKNOW ROAD : DELHI-54

Sanction Date:15/12/2015
Issuc Date: 4 - o
5000502 &edd Lo SH b3l

i}anctionGroup 201
0. F.16/Estat :
state/7 - i

= /7one G/Priorlty-1/2015/
Execytive Engincor
06 District- North [
Subi- Constrycti

u it . ‘
District (Priorit‘:-t;?" of 625 Additional Classreoms under jurisdiction of Zone-6 ey

of 16 Nos. School Ing to the t { Rs.86.10 Crore out of which
Rs.G8, 0s. 5chools, amounting to the tune of Ks.BG.
- 00 Crores (for the Financial year 2015-16) and Rs.18.10 Crores, for 2016-17.
t

With

Educatlon 1st Floor MSO Bullding, 1.1, Estate, Mevs Delhi-2 PWD Education M-
ast ;

TR reference  to  letter No. 23/01/15/CE(Edu.)/M/PWD/31 of the Exeg:utwe
< Sl BMD,PWD,Govt.of Delhl. | am directed to convey the Admn. Approval / sanction of
inance Department,Delhi for incurring an expenditure amounting to Rs.680000000(Sixty Eight
erre ) out of which Rs.122400000( Twelve Crore Twenty Four Lac ) is debitable to the
Major Head 4202 98 00 53 C/o Bldgs for Sec. Schools(SCP) and Rs. 557600000 (Fifty Five
Crore Seventy Six Lac ) is debitable to the Major Head 4202 99 00 53 C/0 Bldgs for Sec. Schools
in demand no.11 of GNCTD during the year 2015-16 for above mentioned work at Total Numben
of 16 Govt. Schools of Zone -6 North East District i.e. School ID1106018. ,Delhi subject to
the following conditions :- a) That the total expenditure incurred during the current financie_x! year
should nect exceed beyond the fund avallable in the budget/R.E. i.e. Rs.141.00 Crore by Finance
Deptt.b) That PWD shall observe all codal formalities.c) That the escalation in cost will not be
allowed under any circumstance.d) In no case additional funds will be provided to PWD.e) That|
the wark shall be completed within the stipulated peried.f) PWD has to submit the status repo
regarding above mentioned work to Education Department from time to time.

he Executive Engineer,concerned will submit monthly progress report to this office about
execution/completicn of the work.

his issue with the concurrence of the Pr. Secretary Finance, Govt. of NCT of Delhi vide U.O.No.

183/DS4 Dated 04/12/2015 g
You ’s\lfqthfuny,

! \// ik Shashi Kaushal
2 1) £ o) (Spl. Director of Education (Finance))

Copy forwarded to:- o 8 ‘-,“"‘e :
1.0Office of Chief Engineer (Educatior_i),%l}{lain'téhladnge.;\E&D, Govt. of NCT of Dethi, 1st Floor MSO

ot

Building, I.P. Estate, New Delhi-110002, of & 110 1 \

2.0ffice of Executive Engineer, Edu;'ayloh\NorEh East, Delhi \

3.The, JDE (IT) for upload the sanction order on official website,

4.The, DDE North East, RPVV, B- Black, Yamuna Vihar, Delhl.

Copy for Information:-

1.PS to Principal Secretary(Finance), Delhl Secretariat, New Delhi

2.PS to Director of Planning, Planning Department, Delhi Secretariat, New Delhi

3.PS to Principal Secretary(Education), Ofd Secretariat, Delhi / |

4.PS to Director of Education, Old Secretariat, Delhi K '
Shashi

ausha'f‘ 512

(Spl. Director of Education (Finance))

@% Scanned with OKEN Scanner



- .PS to Principal Secretary(Education), Old Secretariat, Delhi

—16-

GOVT. OF NCT DELHT
DIRECTORATE OF EDUCATION 2
(ESTATE BRANCH) /e
LUCKNOW ROAD : DELHI-54

] ‘ Sanction Date:lﬁ/luzols
Nd nt‘,_tan.Gr‘Dup 2015000‘_]73 Issue Dato: D(;} f//fjh_
TD- " 16/Estate/Add. Rooms/ 20 15/Narth Fast/ A4 G - DY 6

Q
Executi : - :
DeCIESiUU?\/e Engineer, Education North East PWD 1st Floor MSO Building IP Estate
Sub:-

Bifats e %lﬂflﬁ\li\lcl_lon addilional SPS Class room in exisling premises under Jurisdiction Zone 4 of
"“.Uf“‘, HOTL Eastwith the approval of Finance Department to the lune of Rs.70.39 Crores. in
,\,\:'““1 @t the hnmancial vear 2015-16 amounting lo Rs.50.00 Cr. and rest amouriting to Rs.20.39
~rwres will b released in the next financial year i.e.2016-17.

Sir,

With reference to letter No. 23/01/15/CE(Edu.)M/PWD/29 Daled 24/09/2015 of the Executive
Eng.tenr, CMD, PAVD, Govt,of Delhi. | am directed to convey the Admn. Approval / sanction of

Firence Desartment, Delhi for incurring an expenditure amounting Lo Rs.500000000(Fifty Crore )
Qut of which Rs. 90000000( Nine

Crore ) is debitable to the Major Head 4202 98 00 53 C/o Bldgs
for Sec. Schools(SCP) and Rs. 410000000 (Fourty One Crore ) is debiteble to the Major Head
1292 85 1 53 C/o Bldgs for Sec. Schools in demand no.11 of GNCTD during the year 2015-16 for
ajrave mentioned work at 1104011-Sabhapur-GGSSS, and 18 Other Govt School of Zone -4,
Dist Noh East ,Delhi subject to the following conditions :-

a! Thal WD shall observe all codal formalities,
b}

That the escalation in cost will not be allowed under any circumstance.
¢ in nu case additional funds will be provided to PWD.
al hel the work shall be completed within the stipulated period.
f' F¥i™ has to submit the status report regarding above mentioned work to Education Dzpartment
fizin - w2 12 time,

Trwe Zwective Engineer, concerned will submit monthly progress report to this office about
ewruninnfeampletion of the work.
Tredissoe with the concurrence of the Finance Department vide U.O.No. 150/DS4 Dated 29/10/2015

Yours faithfully,

Y

(SHASHI KAUSHAL)
(SPL. DIRECTOR OF EDUCATION FINANCE)

o

1st Floer MSO Building, IP Estate

Copy forwarded to:-

\\
j.¢hiaf Engineer, Education, Maintenance, PWD, GNCT of”éé?ﬁ\
D.ihi-02 -

“2.The,)DE Planning, Timarpur, Delhi

-2 The, GIE North East, Yamuna Vihar, Delhi
. The, JOE(IT), to upload the sanction order on official webslte.

Copy foe Information:-

I.F5 to Prncipal Secretary(Finance), Dethi Secretariat, New Delhi

2.FS t iirector of Planning, Planning Department, Delhl Secretariat, New Delhi

.S to Director of Education, Old Secretariat, Delhi

(SHASHI KAUSHAL)
9 (SPL. DIRECTOR OF EDUCATION FINANCE)
S

\ogld

« G MEENE

ation)
irocto! ( U%ra"\c
D 4 £slale Jon
Lg\'\d 2 EdUca 05'1

De. ?\‘ Detni-A1?
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_/’7,
GOVT. OF NCT DEL
HI |
DIRECTORATE OF EDUCATION % W\LWC
(ESTATE BRANCH)
LUCKNOW ROAD : DELHI-54

Sanctlon Date:16/11/2015

| sanctionGroup 2015000171 BRI DA S gy
/' No. F.16/Estale/Add Rooms/200 5/ NW-A/ o M ’
/f To
{ Executive Engineer, Education North PWD 1st Floor MSO Building 1P Eslate Delhi
: -2
i

Subi-  Construction additional SPS Class room

District North West-A with the approval of Finance Departiment to the lune of Rs. 3,47 Crores, in
which for the Gimancial yeor 2015-16 amounting lo Ry, 55,00 Cr. and rest amounting to Rs.182.42
Crares will be released in the next financial year 1.c.2016-17. i

Sir,

In existing premises under Jurisdiction Zone 9810 of

Wwith reference to letter No. 23/01/15/CE(Edu,)M/PWD/34 Dated 24/09/2015 of the Executive
E'\gineer,CEMD,P\’\’D,GOVi’.Of Delli. 1 am directed to convey the Admn. Approval / sanction of
Firance Department,Delhi for incurring an expenditure amounting Lo Rs.550000000(Fifty Five
Crore ) out of which Rs. 99000000( Nine Crore Ninety Lac } is debitable to the tMajor Head 4202
93 g0 53 C/o Bidgs for Sec. Schools(SCP) and Rs. 451000000 (Fourty Five Crore Ten Lac ) is
dehitabile to the Major Head 4202 99 00 53 C/o Bldgs for Sec. Schools in demand no.11 of GNCTD
during the year 2015-16 for above mentioned work at 1309003-—MukharjeeNagar—GESSS, and 27
Other Govt School of Zone -9 & 10, Dist North West A ,Delhi subject to the following conditions

a) That PWD shall observe all codal formalities.

b)y That the escalation in cost will not be allowed under any circumstance.
c) Inno case additional funds will be provided to PWD.

d, That the work shall be completed within the stipulated period.

fy PwD has fo submit the status report regarding above mentioned work to Education Department
from time to time.

“he Executive Engineer,concerned will su
executionifcompletion of the work.

Taic issue with the concurrence of the Finance Department vide U.

brmit monthly progress report to this office about

O.No. 148/DS4 Dated 29/10/2015

Yours faithfully,

(SHASHI KAUSHAL)
q (SPL. DIREC’;OR OF EDUCATION FINANCE)
Copy forwarded to:- Kf/@\\d\\\
Dl‘lCthszEngmeer, Education, Maintenance, PWD, GNCT cﬁietl i, 1st Floor MSQ Building, IP Estate
‘Delhi-

2.The, JDE Planning, Timarpur, Dethl
3.The, JDE (IT) to upload the sanction order on offlcial websile,
4, The, DCE North West A, BL Block Shallmar Bagh, Delhl.
Copy for Infarmalion:-
1,75 to Principal Secretary(Finance), Delhi Secretarlat, New Delhi
;z.PS to Director of Planning, Planning Department, Delhl Secretariat, New Delhi
5.PS to Principal Secretary(Education), Old Secretarlat, Delhi
4,M'% to Director of Education, Old Secretariat, Delhi

§ (SHASHI KAUSHAL)
@Z (SPL. DIRECTOR OF EDUCATION FINANCE)
L
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D][R'GOVT. OF NCT DELHY

o ECTORATE OF EDUCATION 2

5 (ESTATE BRANCH) g
LUCKNOW ROAD : DELHI-54

7

Lanehon Datetysf i i,

lo-11-1"c

.SanctionGroup 2005000430 L (e /" o
No. F-16/Estate/ Zone-5/701Y
To

EX§CUUve Engincer, Education (Nortl Last) , DWW, TGl [oor, 14.5.0 Building, 1B
Estate, New Delhi

North East, Education (PWDY), GNCTD

Sub:- Cons'u".lc‘liun of 187 Additional Classrooms In 08 Schuol Buildings under EO Zone-5 of nDOE
(Narth East) (Priority-1) amounting to the tang of e, 25,76 Crore (For the Financial ear 2015-16 Fs.
20 Crore, fovr 2016-17 6. %70 Crore)

S

With reference Lo letter No. Mo, 23/01/15/CE (IFdu, )I4/PWD/30 dated 24/09/2015 of the Erecutive
Engineer, CBMIY, PWD,Govlof Delhi. 1 am directed o convey the Admn, Approval / sanction of Finance
Department,Delhi (or incurring an expendilure amounting to s, 200000000(Twenty Crore ) oul of
which Rs, 36000000( Three Crore Sixty Lac ) is debitable to the Major Head 4202 98 00 52 C/o
Bldgs for Sec. Schools(SCP) and 1y, 164000000 ( Sixteen Crore Fourty Lac ) is debitable Lo the
Major Head 1207 99 00 53 C/o Bldgs for See. Schools in demand no.11 of GNCTD during the year

2015-16 for above mentioned work ot 1105024~Shahadara,SK'u’,1105026—Br‘ahampuri-GGSSS,
-1105108,Welcome Colony-GGSS, 110511D—Shahad;zrn,SKV(MVPB),llOSlll—WestJyoti-

_GGSSS,1105114-3af|'abadExtn.—GGSSS,1105229-B|‘£1hmpuri,Blk-x,1105239-New33frabad ,Dethi
‘subject to the following conditions :-

a) Thal PWD shall observe all codal formalltles.

h)  That Lhe escafation in cosl will not be allowed unrler any circumstance.
't} Inno case additional funds will be provided to PWD.

d)  That the work shall be completed within Lhe stipulated period.

f} PWD has to submit the stalus reporl regarding above mentioned work Lo Education Department
from time to time.

:The Execulive Enginecr,concerned will submit monthly progress report Lo this office about
.execution/completion of Lhe work,

This issue with Lhe concurrence of e Finance Department vide U.0.Na, 137/D5-4 Dated 21/10/2015

Yours faithfully,

K
a3
(Shashi Kaushal)

\% @ (Spl. Director of Education (Finance))
: Copy forwarded to:- (F@‘V C
[ '

1.The Chiel Enginecr, (PWD ), Ist Floor, M.5.0, sullding, 1.P, Estate, New Delhi
' 2.0 DE (Norlh East), B-Block, Yarnuna Vihar, Delhi
+ 3.JDE (Planning), Timarpur, Delhi
.4, )DE (IT), Old Patrachar Building, Timarpur, Delhi
‘Cop y for Information:-
.1.PS to Principal Sccretary(Finance), Delhi Secretariat, New Delhi
. 2.0S to Director of Planning, Planning Department, Delhi Secretariat, Mew Dethi

' 3.PS to Principal Secretary(Educalion), Old Secretarlat, Delhi
4.PS to Direclor of Education, Old Secretariat, Delhi G/\

\_//‘ 'C)/ (Shashi Kaushal)
4?[@ &v (Spl. Director of Education (Finance))

_}:
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GOVT. OF NCT DELHI :
. DIRECTORATE OF EDUCATION

(ESTATE BRANCH)
LUCKNOW ROAD : DELHI-54

/

.,,Vr

Sanctlon Datedty /1172017
SanctionGroup 2015000139

- g 8§, e BT I E am I A o 1
No. F-1G/Estates/Jone S0,

To

Executive Engineer, Education (Narth), PWL. st Floor, 14.5.0 Building, LI, Ealate,
New Delhi

North, Education (PWD), GNCTD

Sub:- Construction ol a0 Additional Classrooms in 03 School (uildings unde
ANorthy (

: Priorvity-1) amounting to the tuoe
‘crore, for 2016-17 Re.

Sir,

r £0 Zone-7 of L
ol [e,33.43 Crore (Far 1he Financial Tear 201510 05, 20
7.33 Cirarg)

With reference to letter No. No.23/01/15/CE (Edu.)M/PWD/36 dated 24/09/2015 of the Execulive
E“Q'\F\EEI‘,CBI‘iD,P\\*D,Gox-t.of Delhi. 1 am directed to convey the Admn. approval / sanction of Finance
Department,Deihi for incurring an expenditure amounting to Rs.ZSDOOOOOO(TWE”tV Six Crore ) OU-
of which Rs. 46800000( Four Crore Sixty Eight Lac ) is debitable to the Major Head 4202 9% 0o Sz
Cro Bidas for Sec. Schools(SCP) an

d Rs. 213200000 (Twenty One Crore Thirty Two Lac ) is
Achitable to the Major Head 4202 99 00 53 C/o Bldgs

. for Sec. Schools in demand no.11 of GHCTD .
guring the year 2015-16 for above mentioned worlk at 1207004 Nehru Vihar—SKV,1207036 Burari-
SKV, 1207117 Burari-

GGSS ,Delhi subject to the following conditions -
a) That pwD shall observe all codal formalities.

5} That the escalation in cost will not b
= in no case additional funds will be provided o PWD.
4y That the work shall be completed within the stipulated period.

7y PwD has to submit the status report regarding above mentioned wo
from time to time.

e allowed under any circumstance.

rk to Education Department
The Executive Engineer,concerned
-executlon,fcompletion of the work,

This issue with the concurrence of the

will submit monthly progress report to this office about

Finance Department vide U.0.No. 140/D5-4 Dated 21/10/2015

Yours ‘aithfuily,
[i

(Shas/hi(?:\'aushal}
: \'/./ c % (spl. Director of Education {F]nance))
" Copy forwarded toi- ?Q/\’ &

1.The Chief Engineer, (PWD ), Ist Floor, M.5.0. ullding, 1.P. Estate, New Delhi

: 2 00E (North),Lucknow Road,Delhi - 54
: 3.JDE (Planning), Timarpur, Delhi-54
4, )DE (1), OId patrachar Building,
Copy for Information:-

1.PS to Principal Secretary(Finance), Delhi Secretariat, nNew Delhi
2.PS to Director of Planning, planning Departm

ent, Delhl Secretariat, New Delhi
5»3"_"5 to Princlpal Secretary(Education), Old Secretariat, Delhi
4.PS to Director of Education, g\

(Shaé i Kaushy

\'/K e (Spl. Director of Education {Financﬁg
/@”” c

et o e,
e e TR e,

Tirnarpur, Delhi

Old Secretariat, Delhi
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GOVT. OF NeT gy L
DIRECTORATI O EDUCATION
(ESTATE BRANCH)
LUCKNOW ROAD: DELII-54

_H-‘,l{\ statefConst. V2 7A8 1 qu. ('.¥‘./i)|im-ily'H/PWI‘,\/‘Q(_? 7 Ea {‘) & Dated ] {‘f /om

sanction Order

e

L2

Ta
The, . Chiel Engineer,
Public Works Depavtment,
Govi ol NCT ol Dethi
T oo MBSO Pailding, 1 Estate, New Delln 2 4
Subject:- Construction olf Q981 Clusarooms, 106 MP Halls, 32{,;. [;aifjﬁh;zgcq
Libraries/Principnl & Vice Principnl Rooms/ Staffroomsa und IOG? l'oi L-‘miqcs 0;
including stniv-cases ¢te (12748 No. cquivalent cluparooms) in c:.:int:‘n[{ P“_-” i
Govl. Schools in Govt. Schools of Directorate of Educntion, under Priority-il.
o With velerence o vour letter no, 23(50)/ IF)/(JPMU-‘:"‘A')M/PWU/ 149 “n,,['ht'_JL;?:J::::.
cited above. 1 oam dis.'vuwd to convey e Administralive Approval & f&xpr,r::r. zo.rcs,
Sanction, of Cabinet, Govt, of NCT of Delhi, for an amount (0 RR.'zsgz-.iis' Er)nl}’]
(Rupees Twenty Bight Hundred Ninety Two Crores Sinty Five La " "L'Jb?r' b
(Rs.1300 Crore during 2018-19 and Rs.1562.65 Crore during 2019-20) dehi r_n -thc
the Major Head 4202 01 202 94 00 83 (Construction of Additional (ﬁﬂSfoU“j’ j'
school buildings) & 4202 01 789 97 00 53 - (Construction of /\ddiLiolnal Class;roo;gsI 8i’_1
the existing school building (SCSP)) in demand no. 11 of GNCTD during the ycar 5
19 & 2019-20 for Construction of 9981 Classrooms, 106 MP Halls, 328 L.abs’ ]2
Libraries/Principal & Vice Principal Rooms/ Stalfrooms and 1067 Toilet Block, including
stair-eases cte (12748 No. equivalent classrooms) in cxisting premiscs of GO.W' sehools
in Govi. Schools of Directorate of Education, under Priority-1l, Delhi subject to the
following conditions:-

a) That the total expenditure incurred during the current financial year should not
exceed beyond the fund available in the budget.

b} That the PWD shall observe all codal formalities.

¢} That the escalation in cost will nol be allowed under any circumstance.

d) In no case additional funds will be provided to PWD.

e) That the work shall be completed within the stipulated period.

i PWD will hand over the schedule of the proposed work to the HoS concerned
before starting of work and PWD will ensure the quality as well as quantity as per
the schedule specified in the estimates.

gl PWD has to submit the stalus rcport regarding above mentioned work to
Education Department {rom time to time.

The, Pr. Chiel Engineer, PWD will submit monthly progress repert to this office about
execution / completion of the work. '
This issue with the concurrence of the Ministers of Counci

iss {/Cabinet, Govt. of NCT of
Delhi vide No. F3/3/2018/GAD /CN/2838-2849 dated 20.07 %

2018,
. [Bin mshan|
F.18/Estate/Const. 1974 Spl. D_lregtor of Education ( inance)
: Copy to the:- LT L

Dated 14| o8] 9019
- Pr. Sceretary (PWD) 5w Flg

or, Delhi : :
Pr. Secretary (Finance), 4 clhi Sectt. IP Estate, New Delhi-2.

e [ ! Floor, Delhi Sectt. |p Estate, N 1-2
Engincering -in-Chier (PWD), 5 Floor, Delhi Seett. 1P E'.stuw s

PS to Secy. (Planning), 4w Floor, Dell

OS{lT}/Programm ’ ;
website, e U Erueati

0B N -

i ate, MNew Delhi-2.
u Sectt, [P Estate, New Delhi-2.

on, Old Sectt. With request o upload on offici

[Bindy Bhigslrn!
, Spl. Director of Educatﬁ{lﬁ ance)
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Design & Scope -

SPY Building shall be construclad wilh following provisions

e Structural arrangemaent - 4 Sloryed RCC beam & columns frame with walls as pe
struclural arrangement.

« Intermediate roof —Red Sand stone laid over RSJ and  Angle seclions.

« Terrace roof — PUE insulaled PRGI sandwiched panel ool supported ovol MS

truss & purlins,
s Doors — Riveled MS Sheel Doors/FFlush doors.
« Window — 7 section sleel window with MS Grills.

« Floor Finishing — Kota Stone llooring.

« External finish- Grit wash plasler with aluminum channel grooves.

e Internal finish — (i) Ceramic wall Tiles in corridors & loilets walls up to 2,10 m

height.
(i) Plastered walls shall be painted with dislemper.

« Laboratories - Granite in labs platforms and acid resislant floor tiles in lab.

« Fire Fighting - Wel rises system for fire fightling.
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3. Silent fenture of the Schools Building:

e ¥ . : i TG RIS R
SES Building shall be constrocted with fotlowing |

S cawith
oo pres fronne A
Str ATIPITION ]'('(‘|u-;||||:'\.((l|lllll
* Structural arrangement ol Storved RE
wWalls s per struetueal arrangement. |
l | i i avelr i\,H‘J :”HI AI”’_!L
*  Intermediate roof  -Red Sand o stone livie ;
serlions, f. | ”-“ﬂ
el ; J ool s ;
» Terrace roof DU inmvdated PP condwiched pirnel ]
“rrace v : sk
i g RS and Angle
over MBS frass |nu'liu::/|\‘('1| coyd slone bid ovel [
seclions,
* Doors - Riveted Ms Sheet Doors/ Flash doors,
*  Window -

Tubular/7 section steel window with MS Grills

f el E ot i corridor & classrooms and granite in
« Tloor Finishing - kata Stone n caorridor K

staurcases.

* External finish- GRC/clay Tiles on the exterior surface/Texture
paint over C.C. Plaster.

* Internal finish - (i) Full body vitrificd wall tiles upto window sill height
in the classrooms and upto 1.2 mur. in corridors wall & upto 2.1 mur
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newgnt on oilets walls (ii] Plasicred wails shali be painted With
distemnper.,
Laboratories .

= les
o s 1o, Patbornis et i TOSISTATH Lgor B

i lab
Fire Fighting - Wt mses westem §

for fire Livhimo
Provision of Rain Water Harvesting. Scwarage Treatment Plant,

Pile Foundation. Under Ground Waler Tanl, Tube Well, Acoustics
PA System

Horticulture work

Internal & External Roads, Pathways and proper lighting.
including development
assembly area.

play pground area,

Provision

of entire school furniture

including Dual Desks,
Principal & Vice Principal room furniture, complete furnishing

and ﬁnishing of libraries, staffrooms, MP Hall & Labs etc.

@ Scanned with OKEN Scanner



